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10. G.S.R. 12 dated 19-12-1985:

1. G.S.R. 542 dated 26-6-1986

12. G.S.R. 439 dated 27-12-1988

13, G.S.R. 139 dated 16-2-1989

14. G.S.R. 485 dated 20-06-1989

15, G.S.R. 404 dated 30-5-1990

16. G.S.R. 718 dated 25-10-1990

17. G.5.R. 748 dated 19-11-1990

18. G.S.R. 370 dated 15-07-1992

19. G.S.R. 106 dated 28-1-1993

20. G.S.R. 316 dated 20-05-1993

21, G.S,R. 335 dated 1-6-1995
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wwrfa. 246 - ¥.owm . wow fr. wfgfreA, 1985 & urT 25(2) ® fao M 594147 & smig
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afafr 4 ¥ fagwra dfafe 4 % @y (1) & 99 &3 (ii) ¥ fasaffan afeafas @7 gwmT fe g1 g
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INDIRA GANDHI NATIONAL OPEN “Provided that :—

UNIVERSITY (a) a Director of a Scihool shall ha appointed

from among the Professors of the School

New Defhi, the 27th May, 1996 by the Board of Management on the re-
commendation of the Vice-Chancellor :

_G.S.R. 246.—In exercise of the powers  vested (b) the rotation of directorship among the dis-
with it, under the provisions of Section 23 (2) of ciplines of a School be kept in view while
the IGNOU Act, 1985 the Board of Management making the recommendation ; and
of the University, at its 44th meeting held on '
27-12-1995 had made an amendment to Statute 4 by (c) a Director of a School shall hold Office
adding the following - after the existing sub-clause for a period of thice year; and that he
(ii) of Clause (1) of Statute 4 regarding the Direc- shall be eligible for reappointment.”
tors. This has the approval of the Visitor conveyed 2 "
vide Ministry of HRD's letter No. F. 5-16/96-U. 1 [F. No. IG/ADMN(G) /ST.4/95]
(Desk) dated 23-4-1996, TILAK R. KEM, ‘Registrar

a7 qf@s T warem
(drar T fawmr e
ag feeeft, 20 Wi, 1996
Arowr i 247 ——Wfem X smeBr 309% oAk v e wiEA W NANT WA EU verqfy
WA A fod SR aw 8 mrg v s e wdf frw, 1082 sTnfr s T g
frafeafaa fraw a8, srafe — :
1 (1) & fram avarr foad wofifage s myg e “q” ff (deifoa) frrm, 1996 w2 wad |
(o) & qrig ST & wFewT A ardm ¥ TR A WG



